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Delinking of CSMRS, New Delhi
from Central Water Commission

2743, SHRI SHIVA CHANDRA
JHA: Will the Minwster of IRRIGA-
TION be pleased to state:

(a) whether it js a fact that the
recommendations of a high level
Committee headed by Dr. M. S.
Swaminathan, Government has delink-
ed the Central Soil and Materials
Research Station, New Delhi, from
Centra] Water Commission and issued
certain guidelines to Central Water
Commuission vide their O.M. No.
44/108/78-Estt. IT dated the 27th June,
1981;

(b) whether it is also a fact that
in a number of cases after the lst
July, 1981, these guidelines were vio-
lated for accommodating some out-
siders in CSMRS evep after the
reversion of the regular employces of
CSMRS, if so, what are the total
number of such cases; and

(¢) whether a number of represen-
tations to this effect has been received
by Central Water Commission, if so,
what is the number of such represen-
tations and the action taken or pro-
posed to be taken on each of them?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHRI Z. R. ANSARI): (a) Yes, Sir.

(b) No, Sir. 1t is not true that these
guidelines were violaied in a number
of cases. Only in one case Central
Water Commission have issued orders
of reversion of a regular employee ot
the CSMRS to accommodate a seaicr
officey who had wocked earlier in
CSMRS, on return from deputation
on foreign service,

(c) Yes, Sir. Several identical re-
presentations have been received and
the Central Water Commission have
explained the position to them.

[ RAJYA SABHA ]

to Questions 156

Prices of vegetakle ghee and
Edible oils

2744, SHRI JBRAHIM KALANIYA:
Will the Minister of CIVIL SUPPLIES
be pleased to state.

(a) whether it is & fact that the
prices of vegetable ghee and wvarious
edible oils have been increased re-
cently.

(b) if so, what is the price rise;

(c) what were the prices of the
above items on the 1st August 1978,
1st January, 1979, 1st January, 1980,
1st January, 1981 .and on 3lst July,
1981; ang

(d) what steps have been taken by
Government to bring down the prices?

THE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL SUPPLIES
(SHRI BRAJ MOHAN MOHANTY):
(a) No, Sir. In fact, the prices ot
various edible oily have generally
shown a declining trend in the last
few weeks,

(h) Does not arise.

(c) A Statement indicating the pri-
ces of various types of edible oils in-
cluding vegetable ghee at important
market centres ig enclosed, [See
Appendix CXIX, Annexure No, 82]

(d) The Government have taken
several long-term as well as short-
term steps to improve the availability
and ease the situation regarding edi-
ble oils prices in the country, Some
of the important measures taken
are:

1. encouraging a greater produc-
tion of oilseeds and planned efforts
to exploit non-traditional sources so
ag to reduce the gap between de-
mand and supply of oils;

2. continuing imports of adequate
quantities of edible oils;

3. release of more imported oils
for public distribution system.,

-4. price-restraints on a voluntary
basis by the vanaspati industry;
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5. maintenance of steady produc-
tion of vanaspati;

8. encouragement of greater pro-
duction of cottonseed oil;

7. request to State Governments
to enforce Storage Control Orders
and other enaotments;

8. free movement of oilseedg and
oils between various parts of the
country; and

9. curb on illegal trading in oil-
seeds and oils by Forward Markets
Gommission through periodic raids.

Distribution of surplus land

2745. SHRI SUNDER SINGH
BHANDARI:
SHR] ASHWANI KUMAR;

Will the Minister of RURAL RE-
CONSTRUCTION be pleaseq to state:

(a) whether it is a fact that under
the Sixth Five Year Plan, 38 lakh
acres of land was stipulated to be
identified as ceiling surplus and dis-
tributed to the Jandless farm labour-
ers within the first two years of the
plan period; and

(b) if so, what are the State-wise
progress made so far in this regard?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BALESHWAR RAM;:
(a) Yes, Sir,

(b) A satement ig appended,

- Statement
(In acres)
State/Union Areadistributed und-
Territory der revised ceiling
- : laws
1 2
_Andhra Pradesh . 2,91,63
Assam . 3,12,664
Bihar . 1,37,003
Gujrat . . . . 4,105

[ 16 SEP, 1981 ]

to Questions 158
T T T e
Haryana 16,580
Himachal Pradesh =~ . . 4,417
Jammuv& Kashmir .
Karnataka 52,628
Kerala 51,842
Madhya Pradesh ", 48,028
Maharashtra . 2,8!,586
Manipur
Orissa 1,00,565
Punjab . 12,497
Rajasthan 1,21,809
Tamil Nadu . 55,996
Tripura . oo 946
Uttar Pradesh 2,28,693
West Bengal . 55,041
Dadra & Nagar Haveli . . 3,406
Delhi ' '
Pt;ndi\cht;rry . . . . 837
i . ToraL —1—8;);:(;
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